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The Registrar General,
Hon’ble National Green Tribunal,
Mew Delhi,

Sub:-Hesponse on behalfl of U.P. Pollution Control Board in the matier of O.A No. 537 of
2021 Mukesh Kumar Chauhan Vs State of U.P. & Ors. as per_order_of Hon'ble

National Green Tribunal dated 12.01.2023.

Sir,
The Hon'ble NGT passed the order dated 12-01-2023 in the matter of O.A. No. §37/2012 Mukesh
Kumar Chauhan Vs State of TL.P. & Ors. The operative portion of order is as given below:-

"3 In view of the averments in the application and observations in the report of the Joint
Committee, we consider it appropriate to have response af (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, (3) the District
Magistrate, Aligarh, (4} the Railways and (5} the Project Proponent- Ms JF Cement, (3)
{3) the Praject Proponent M/s Vision Next Road Logistics Pvt, Ltd, who stand impleaded as
respondents No. | to 7. The Registry is directed to prepare memo of parties to the
application. Respondent no. 3,5.6 and 7 are already appearing before this Tribunal through
cotunsel. Notices be issued to respondents no. 1, 2, 4,

6. Replwresponse on behalf of the respondents be filed within one month by email at judicial-
net@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the

Jorm of Image PDF.
7. List for further consideration on 20.02.2023."

Please find herewith the Response on behalf of U.P. Pollution Control Board in compliance of the
above directions of Hon'ble National Green Tribunal.

Yours Sincerely,

@Jﬂm{ma Qela
(Atulesh Yadav)
Incharge, Circle-4

Enel: As above.

diaft w2 fl Pl e, TC, 12¥ Vikheti Khand,

il wTY, oET=-a2e010 Gamil Magar, Lucknow-X3eli18
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Response on behalf of U.P. Pollution Control Board in the matter of (LA No.

537 of 2022 Mukesh Kumar Chauhan Vs State of U.P. & Ors. as per order of

Hon’ble National Green Tribunal dated 12.01.2023

In the O.A No. 537 of 2022 Mukesh Kumar Chauhan Vs State of UP & Ors,
Hon’ble National Green Tribunal was pleased to pass an order dated 12.01.2023,

and the operative part of the order is quoted as below:-

w3 In view of the averments in the application and observations in the report of

the Joint Committee, we consider it appropriate to have response af (1) State
of Uttar Pradesh through Chief Secretary, Government of Uttar Pradesh, (2)
State PCB, (3) the District Magistrate, Aligarh, (4} the Railways and (5) the
Praject Proponent- Mis J.P Cement, (5) (5) the Project Proponent Mi's Vision
Next Road Logistics Pvt. Ltd, who stand impleaded as respondents No. 1 to 7,
The Registry is directed to prepare memo of parties io the application.
Respondent no. 3,56 and 7 are already appearing before this Tribunal
through counsel. Notices be issued to respondents no. 1, 2, 4,

Replyfresponse on behalf of the respondents be filed within one month by
email at judicial-ngti@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form af Image PDF.

List for further consideration on 20.02. 2023

In compliance of the earlier direction passed by the Hon'ble National Green

Tribunal on 05092022 the Joint Committee of the Officials of District
Administration Aligarh, Central Pollution Control Board Lucknow and Regional
Officer, U.P. Pollution Control Board Aligarh visited the site on 10.11.2022. The
report of Joint Committee was submitted before the Hon’ble Tribunal, The copy of

report is enclosed a3 Annexure-I.

2. The copy of the Joint inspection report was sent to M/s 1K, Cement Ltd.,

Village Satha Kasimpur road, Tehsil Koil, District Aligarh, M/s Mangalam Cement,
CDF Complex, Anoopshahr road, Tehsil Koil, District Aligarh, M/s Vision Next

(= 2 H-?
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raod line, Village Satha Kasimpur road, Tehsil Koil, District Aligarh, M/s P&P Exim
Pvt. Ltd, Soot Mill Chauraha District Aligarh vide letter dated 14.12.2022 by
Regional Officer, UP. Pollution Control Board Aligarh for actions as per
recommendations / concluding remarks of the Joint Committee report, The copy of
the letter dated 14.12.2022 is enclosed as Annexure-II.

3. An inspection was conducted on 09.01.2023 by U.P. Pollution Control
Board Aligarh w.r.t. reply submitted by M/s J.K. Cement and M/s Vision Next raod
line in the Regional Office, U.P. Pollution Control Board Aligarh, The copy of the
inspection report is enclosed as Annexure-TI1.

4. Again a letter has been sent to Station Suprintendent, Harduaganj Railway
Station, Harduaganj District Aligarh for taking actions on the recommendations of
the concluding remarks of the Joint Committe report by Regional Officer, U.P.
Pollution Control Board vide Ref. No. 2535/0A-253/22/2023 dated 23.01.2023. The
copy of the letter is enclosed as Annexure-1V.

3. As per recommendation by the Joint Committee Show Cause Notice has
been 1ssued vide letter dated 11-02-2023 by the U.P. Pollution Control Board to
Station Suprintendent, Harduaganj Railway Station, Harduaganj District Aligarh for
imposition of Environmental Compensation of Rs. 1,68,750/- (One Lakh Sixty Eight
Thousand Seven Hundred Fifty Only). The copy of the letter is enclosed as
Annexure-V,

With reference to the Hon'ble NGT latest order dated 12-01-2023, the
aforesaid Response is being hereby filed.

N |
‘ "*‘,‘TH-;i R Rmu-c& %ﬂ/ﬁ
Environmental Engineer (C-4) Incharge (C - '
LLP. Pollution Control Board, UL.P. Pollution Control Board,
Lucknow Lucknow
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REPORT
PLACED BEFORE HON’BLE NATIONAL GREEN TRIBUNAL
(NGT), NEW DELHI
0.A. No. 537 of 2022

IN THE MATTER OF

MUKESH KUMAR CHAUHAN APPLICANT
VERSUS
STATE OF UTTAR PRADESH RESPONDENT
INDEX
“SN. | PARTICULARS PAGENO. |
1. REPORT OF JOINT COMMITTEE CONSTITUTED 4-8 Report
IN THE MATTER OF O.A. NO. 537/2022 MUKESH
KUMAR CHAUHANVERSUS STATE OF UTTAR
PRADESH IN COMPLIANCE OF HON'BLE NGT,
| ORDRT DATED: 05.08.2022. D |
2 | ANNEXURE-A HON'BLE NGT ORDER. Annexed
| DATED:05.09.2022 - )
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Report

In compliance of
Hon'ble NGT, Principal Bench, New Delhi's order dated 05.09.2022
In the matter of Original Application No.537/2022

(Mukesh Kumar Chauhan Versus State of Uttar Pradesh)

Joint Committee
(CPCB, UPPCB & District Magistrate, Aligarh, UP)

Page 20of 8
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Contents

S.N. | Description Page No.
1.0. | Background 4
2.0. | Introduction _ 5
3.0. Meeting of Joint Committee 5
4.0. | Inspection and Monitoring of joint Committee 5
4.1. | Observation 6
4.2. | Recommendation v
5.0. | Concluding Remarks 8
ANNEXURE4-. Photo Gallery Annexed
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o~
1.0. Background

In compliance of the Hon'ble NGT order dated 05.09.2022 in the matter of O.A.

No. 537 of 2022, Mukesh Kumar Chauhan Versus State of Uttar Pradesh
regarding verification of factual position of complaint that M/s J K Cement
Limited, Vill. Satha, Tehsil Koil, Aligarh and other companies are getting clinker,
required by them for manufacture of cement, transported from Harduaganj
Reli|'~.;~.ra1,r station near village Satha District Aligarh. During loading/unloading
clinker evaporates causing damage to the environment, grave harm to wildlife
and posing serious health hazards to local residents. The relevant part of the

order is as follow:

“...In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position. Accordingly, we constitute a Joint Committee comprising of
representative of CPCB, State PCB, and District Magistrate, Aligarh and
direct the same to meet, undertake visits to the site, look into the
grievances of the applicant, associate the applicant and representative of
the concerned project proponent, verify the factual position and submit
its report within one month by e-mail at judicial-ngt@gov.in preferably in
the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF. The State PCB will be the nodal agency for coordination and

compliance. ..."

In compliance to above said order, following committee was constituted.
Nominated Members

1. Sh, Kunwar Bahadur Singh, Additional City Magistrate (ACM), Aligharh
2. Sh. Arvind Kumar, Scientist 'B’, CPCB, RD Lucknow
3. Sh. Jai Pal Singh, RO, Regional Office, UPPCB, Aligarh

Other Members

1. Sh. Ajay Kumar, Assistant Environmental Engineer, Regional Office UPPCB,
Aligarh
2. Sh. Upendra Prasad, Junior Engineer, Regional Office UPPCB, Aligarh

Page 4 of 8
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2.0. Introduction:

Harduaganj railway station is situated in Aligarh district under the jurisdiction of North
Central Railway zone. It is stoppage for both passenger trains and goods frains..The
station is approximately 2 km away from village Satha, district Aligarh. The station
has ten (10) running lines, (04) marshalling line, one goods wharf, one brake van
siding, one shunting neck and three siding. At present line no. 14 of marshalling line
is used for clinker unloading as handling of Goods traffic. Approx. length of line no.
14 is 650 meters. Clinker is brought from various locations through Goods trains at
line no. 14 of Harduaganj railway station and wagons are unloaded manually, which
is further loaded into trucks through JCB machine and sent to two(02) cement plant
namely M/s J K Cement Limited, Vill. Satha, Tehsil Koil, Aligarh and M/s Mangalam
Cement Ltd, COF Complex, Anoopshahar Road, Chherat, Aligarh located at approx
1.5 km and approx 6 km respectively from the Harduaganj railway station. M/s J K
Cement Limited has contract with M/s Vision Next Pvt. Ltd. and M/s Mangalam
Cement Limited has contract with Highway Road Career Pvt. Lid. for transportation,

loading & unloading of clinker.

3.0. Meeting of Joint Committee:

The meeting of nominated committee members was convened on 10.11.2022 to
discuss the said matter. It was decided to carry out the physical inspection and
ambient air quality monitoring of the railway station site as well as the village Satha
District Aligarh. Accordingly, inspection and monitoring of railway station site and
village Satha was carried out during on 10.11.2022

4.0. Inspection and Monitoring of Joint Committee:

Committee carried out the inspection of Harduaganj Railway station site and village
Satha district Aligarh on 10.11.2022. Two ambient air quality stations are also
installed at village Satha and near Harduaganj railway station as per availability of
power connection to check the ambient air quality. During inspection and monitoring
only project proponent of M/s J K Cement Ltd was present. The applicant was not
present and he has submitted a representation to UPPCB for withdraw of complaint

Page 5 of 8
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Copy of representation is annexed as Annexure-1. The salient observation of

inspection and monitoring is below:

4.1. Observations:
1. The clinker was unloaded manually from wagons at approx. 650-meter-long line

no. 14 of Harduaganj railway station which is further loaded on trucks through
JCB and transported to (02) cement plant namely M/s J K Cement Limited and
M/s Mangalam Cement Limited located at approx 1.5 km and approx 6 km from
the Harduaganj railway station respectively.

2. During visit, applicant was connected telephonically to associate with joint
committee at railway site but applicant had not appeared at railway site.

3. The processing capacity of cement plant namely M/s J K Cement Limited and
M/s Mangalam Cement Limited are 1.5 million ton per year and 1.2 million ton per
year respectively

4. During visit, the platform area near line no. 14 was found unpaved, which is also
cause of fugitive emission during transportation.

5. Fugitive emission was observed while unloading and loading of clinker at station.

6. No worker was found using Proper Protective Equipment (PPEs) while loading
and unloading activity.

7. During visit, it is observed that one antismog gun is available for dust suppression
which was found non-operational.

8. During visit, a water tanker was found operational for sprinkling of water on road
of railway siding . Water was extracted through a pumping set from the borewell.
No flowmeter was installed at borewell and no permission was obtained for the
same for extraction of ground water.

9 During visit, it is observed that covering of green color cloths of height approx 20
feet and length approx 300 meter was placed at one side of station as temporary
arrangement for control of dust emission. Covering of green color cloths for other
side of station was under progress.

10. No permanent system for dust suppression was observed at railway station.
Existing system for fugitive emission control is observed to be inadequate and
improper.

11. As per specific condition no. 15 of consent issued to M/s J K Cement Limited
under section 21/22 of Air (Prevention and control of Pollution) Act, 1881,

Page 6 of 8
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'Industry shall focus on the different un-assessed source of air pollution in
bagging plant and accordingly make a pucca arrangement to control cement dust
generating from loading of trucks/railway wagons. Copy of consent issued to both
the cement plant is annexed as Annexure-2.
12 Ambient air quality stations have been installed at two (02) locations near the
station and Satha village as per availability of power connection. Sample is
analyzed by UPPCB test result is as bellow:
" Location -1 Village Satha, Tehsil Koli, District- Aligarh

Parameters '24 Hours average value | Prescribed  standards |
(Hg/m3) (Hg/m3)
PM-10 165.99 100 .
SO, 193 BE F po o]
NO; 26.8 80
" Location -2 Near Harduaganj Railway station, Tehsil Koli, District- Aligarh |
Parameters 24 Hours average value (ug/m3) | Prescribed standards
(Hg/m3)
PM-10 194.21 100 ]
SO, 19.3 80
' NO, 1263 80 |

3

13. It is evident from above result PM-10 is not meeting with prescribed limit of
ambient air quality in both the locations. Test report is annexed as Annexure-3.

4.2, Recommendations:
1. Railway authority in cooperation with concerned cemnent industry must develop

proper and permanent facility to control and suppress the fugitive dust emission
generation while loading, un-loading and transportation of clinker at line no. 14 of
Harduaganj railway station. An action plan should be submitted in this regard to
SPCB.

2 The platform area near the line no. 14 should be paved to avoid fugitive emission

while movement of trucks.

Page 7of 8
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IRegular water sprinkling should be done on the roads and piatforn gera |
suppross rogd gust

4 Industries! rallway authority should carry oul monthly ambient ar  gualt,

manitor near station area and submit compliance report to UPPLE

5 Industrias should comply specific condition no 15 ! consent unaar section 717,
at Air [Prevention and control of Pollution) Act 1981 1e 'Industry shall focus on
the gifferent un-assessed source of air pollution in bagging plant anc accordinaly
make @ pucca arrangement 1o control cement dust generating from Inaog o

rucksiralway wagons'

b 4
|

. Assessment of environmental compensation due 1o loading and unigading o

clicker at raliway Station should be camed out by SPCB and accorging,

environmental compensation should be imposed
Parmission from CGWA for extraction of ground water should be taken as pe

il

549. Concluding remarks:
Loading and unloading of clinker should not be allowed at railway sialion Ul

complance of above recommendation of joint commuttee

W
{Aiar‘f(rumarl
AEE, UPPCB

“ Aligarh
S
and ¥
e
{Sh, Kunwar Bahadur Singh) (Sh. Arvind kumar)
ACM, Aligarh Scientist 'B° CPCB RD Lucxnow

Fape 8ol 8
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ENVIRO-TECH SERVICES

ot loibydicad 1’?u/'u,1:w./07(,
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

i I 1ol APARS, SEN | 2 T N 44 1015078 99 RS ISTOIA

TEST REPORT

TEST REPORT NG ETSM022-1601/2023 URLNO TC37712300001C221F DATE OF REPORT:  09.01.2023
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer WIS, VISION NEXT ROAD LOGISTICS PVT LTD.
" 103 CLASSIC HOMES APARTMENT,
MARRIS ROAD, ALIGARH U.P-202001
}j- Date of Monitoring : 04.01.2023
| Analysis Start Date : 05.01.2023
Analysis End Date ¢ 0901.2023
I Duration Of Monitoring ) : 04012023 To 04.01.2023
i Time Of Monitoring D 00 PM To 08.00 PM
; Sample ID No 10221
j‘ Sampling Done By : ETS STAFF
Sampling Location : HARDUAGAN) RAILWAY SIDING-LOADING
Sampling Method : ETS/STR/AIR-O1
Sampling Machine Placed At Height : LEMETER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 120 ‘C
Wintl Direction : E ToW
Equipment Used . Respirable Dusl Sempler {PAM )
S.No.a|  TestParameter f ~ Unit l Result ' Specification/Limit | Test Mothod
' {As per CPCB)
1 ParcubleMoters(PMi)  ugm’ | 970 | For2aHs=100 | IS 5182 (Pan23)

*re=*tnd of Test Rehort”" "

Fof e Page 1 of 1 o &f]fﬂm' { )Ql )N'( Y
C}»EQKED BY ]‘, « . . < /%J" . N

SHRADDHA GUPTA AUTHORIZLGSIGNATQRY
Ny Fonrat No ETSALABTR01 Issue No. 115, Date 01.04 2019, Amg No (4 Date: 01.04 2019 Lab (n_c}‘.m"
g

Nl

| NS ‘ v :
; Fost n||n||x.\\|’ll mt LIS AR lll)L.U(.I{,\ Moate nutsued iy own laberatng s,
Fhoresais indicated only e for B 1 e desteq samnplis

cromplait will e entertained it reven el after Taayy o Ivsvie ol fest eport,
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F O dabaling s imited to invoicy value nnhy
SoEhe cample chall e destrave o e e !
P el alter 18 daye & Bialogical e Bvrsbable wample shatl by destenved omgglige :
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ENVIRO-TECH SERVICES

T S Y
"];' )‘4‘0"4“’.}“‘('-“ 4 (.lunf;/ﬂilf

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, §.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
QA1 515076, YB11736063 TC-8771

email * alsiab2012@gmail com | Wabsile www otslanin | Ph

TEST REPORT

TEST REPQRT NO ETS/1022-2:0112022 URINO TCH77123000010222F DATE CF REPORT: 09 01.2023

AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer : Mis, VISION NEXT ROAD LOGISTICS PVT LTD.

103 CLASSIC HOMES APARTMENT,
MARRIS ROAD. ALIGARH U.P-202001

/

Date of Monitoring : 04.01.2023
Analysis Start Date ¢ 05.01.2023
' Analysis End Date v 09.01.2023
‘ Duration Of Monitoring ¢ 04.01.2023 To 04.01.2023
Time Of Monitoring ; C400PWM To 08.00 PM
Sample ID No ¢ 1022-2
Sampling Done By : ETS STAFF
Sampling Location . © HARDUAGANJ RAILWAY SIDINGVITHOUT LOADING
Sampling Method ETS/STR/AIR-01
Sampling Machine Placed At Height 1.5 METER FRCM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 120 ‘YC
Wind Direction i E ToW
Equipment Used 1 Respiratle Dust Sampler (PMg)
S.No. | " Test Parameter [ Unit | Result | Specification/Limit [ Test Method
i ! {As per CPCB)
- l — e - - ..} ,._i'.;‘ - : - - b st ’
1 | Particulale Matters (PMwo) | wo® | 30 | For24hrs=100 |18 5182 (Part-23)
*UEEYEnd of Test Report*+* ==
Za “?‘4*?_‘ VAN _ N
, G A Page 1 of 1 - E e /. ,{) <
CHEECKED BY' * For Enviroy 15y o
SHRADDHA GdBTA -
ST N 2 i ) ‘ AUTHORIZ IGNATARY:!
\ r:,i " {-_"1‘,'7’.’3 Formal No ETS/LAB/TR-D1. Is5u2 No. 0%, Tate §1.04 2019, Armd No $4 Date 01.04.201% L'}b In charcs
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iavid lestraved afier 1S days & Bintogical ¢ Perishable sanple shall he destrovel immedintely atter issue of 1est | part E]?—“Egﬂ-%:
. k er bsug of test repor]. L .-‘.- L+

v Tl pes repart shall not he e Iany advertising mee
i H ot | |
1 isi fia or as exidence in the conrt ANV Withe RN Waatten permission e Lal
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LKA 4 'lK‘U-l:b” DEKVILED

e f'Jm.J’Iui‘(cg 7 L’uﬂaa;’./ﬂu
(A GOVERNMENT APPROVED LAB) '

Plot No. 1/
1132, S.5. of G.T. Road Industria] Area, Ghaziabad (U.P.) - 201001

email : elsiab2012@amail com | wens;
! elsig www.etslaban | Ph 9911516076 9811736063 TC-8771

TEST REPORT

TESTREPORTNO.  ETS/1022-3/0122023  URLNO TC877123050010223F DATE OF REPORT:  09.01.2023
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer ¢ M's, VISION NEXT ROAD LOGISTICS PVT LTD.

103 CLASSIC HIOMES APARTMENT,
MARRIS ROAD, ALIGARH U P-202001

r Date of Monitoring ¢ 04.01.2023
Analysis Start Date 1 05.01.2023
Analysis End Date : 09012023
Duration Of Monitoring 104012023 To 04.01.2023
Time Of Monitoring : 0400PM  To 08.00 PM
Sample ID No ;o 1022-3
Sampling Done By ¢ ETS 8TAFF
i Sampling Location ! VILLAGE-SATHA LOADING
Sampling Method ETS/STP/AIR-(1
Sampling Machine Placed At Height 1.5 METER FROM GROUND LEVEL
Weather Condition CLEAR Ambient Temperature! 120 “C
Wind Direction E ToW
Equipment Used Respiratle Dusl Sampler {PMy,)
"'S. No. - Test Parameter | Unit | Result | Specification/Limit | Test Method f
; ; i (As per CPCB) ' |
1 | Particulate Matters (Pht,c} mj pgim' | 400 | For24Hrs=100 |15 5182 (Part73) |
e ' *EY9rrnd of Test Reporgs=+ve
T EEan =1
"\,\/: Page 1 of 1 f-or E(Q'Wm; %’fié@ rl”;
Iii.: CHECKEDBY ]
LE 'S\HRADD@A""GUPTA ‘ AUTHO '%k}i!rdRY
N2 B Fo'mat No ETS/LARTR-01, IssLe No. 05, Date &' 04.2018, Amd. No. 04 Data 01042010 Lab In-chaiGe
Nole v
o testreportewithout ETS LAB HOLOGRAM are nor issucd by anr lahoratury, "E:..]_f:}?{: ':'r[g
2o e rosnlts imdicated only refer o the tested samples and listed applicahle paramelers, ;,." _:,.,f.":"-:‘ é‘:ﬁ:
N mplaint will he u’llll'vl”(:lll‘ll‘ll iCreceised after 7 alass ol issue of test report. piia 'b*gﬁ \ft
Soher babito s himited eoimvaoies salue unly. | Raky! ‘.‘t}x‘f}.
St sample shall e destraved after U5 duyy & Bialogical ¢ Perishable sumple shall be distroyel mcately aftee issue of gost repor, E'];f.'lé}«g’\.

o his test sepont shatl not be used in any ads ertising mediz ar av evicdence in the coutt of 1w withom prive writgen permission ol the Liborater
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/  ENVIRO-TE@H SERVICES

"’ Al ‘-"L 75 JI4J1 diced La lﬂJ’ii‘ ‘o 144
ﬁ% (A GOVERNMENT APPROVED LAB)
V/’;g ‘ Plot No. 1/32. S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
i email : etsinb201 2@ gmai | piobsite wwweotshiodn | PR:9911516076, 9811730063 TC-8771

L TEST REPORT

[ESTREPORTNO.  E15/1022-4/01/2023  UKLNO.TC877122030010224 i

AMBIENT AIR MONITORING AND ANALYSIS REPORT

‘ Name And Address of Customer + Mis, VISION NEXT ROAD LOGISTICS PVT LTD.
} 103 CLASSIC HOMES APARTMENT,
MARRIS ROAD, ALIGARH U.P-202001
Date of Monitoring ;. 04.01.2023
Analysis Start Date ‘ T 05012023
Analysis End Date : 0901.2023
Duration Of Monitoring : 04012023 To 04.01,2023
Time Of Monitoring ;0400 PM To 08 .00 PM
Sample ID No 102244
Sampling Done By . ETS STAFF
Sampling Location © VILLAGE-SATHA-WITHOUT LOADING
Sampling Method ;. ETSISTR/AIR-U1
Sampling Machine Placed At Height © 15 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 120 “C
Wind Direction : B Tow
Equipment Used ¢ Respirable Dust Sampler (PMye)
5. No.ﬁ[ 7 TestParameter | Unit Result Specification/Limit Test Method
] B .} SAspEr BPCR) |
1 | Particulate Matte{rﬁsji{fml;ﬂ} ] E{g{ﬂf" ) B30 z For 24 Hrs =100 5 |§5{éz“(;5§f§37ﬂl

*ererind of Test Repart=* - e

0 g W Page 1 of 1 For EnviroAedgh Services
'cHECKED BY, | T AR -
SHRADDHAGUPT ke A
HRARDHA ‘_G A — AUTHORIZEBS BIGNATURY
Smerlan® Formal No ETSILABTR-C1. Issue No. 05, Date 01.04 2019 Amg Neo 64 Dale 04 04 2019 Lab ]n.chan'!.
N

Lolesteeqiorts vt I
Testreporty without ETS LAR HOLOGIRAM a1 nut issual by our lahoratare

Doihe vesalte inglicane J
catcalinly reler tn the 1esiedd samples and liseed applieable paraictors

LN acamplaind s rtaj r re ) . )
i @ R Vil e entertained if peee 1
cdil recenved after 7 vy of isaug of lest repurt,

Lo abilite is limited go nvoive valye anly

S The comple shal) be destrny edd alter |8

lavs & Biologacal ¢ Ierish: il * ¥
Gl his tes) oy part shaall g be useld in any ad ‘i n a1 ll\ll.1|)|(? ‘\-I|l\p|t‘ hll"" b d"‘”".“'d "“’""““ tely thier i\\lll‘ 1
Y oadvertsing rcillis ur as evidence in the court of J.aw \\i"l(l\ll jtl) i . it o St
o e wrillen ll"rll]i‘\. i
on ﬂ’ ”ll‘ IL],HIT'"'

ny,
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Tax Invoice

(ORIGINAL FOR RECIPIENT)

\WORLD CONSTRUCTION EQUIPMENT Tiete = 7. [baked
¢ \ Near MBPG College . Main G.T. Road Dadn 60 5-Jun-2022 )
ot G 203z 7 Delivery Note | Mode/Terms of Payment
lar I’r.ndu:.h - 20320
;(Uls TIN/UIN- 09EENPS7041A329 E Transfor

Utar Pradesh, Code 09
mlworld(‘qnmnu n'gn\qm il om

[“l e Name
E-Mal
Co nﬁvm\(‘
Vision Next Road Logistics Pvt. Ltd
ih duagun radway staton Aigarm.
GSTINZUIN 09AXAHCV2024P12X
' State Nanie Uttar Pradesh, Code : 09

[Buver U other than ci)-n'.%iﬁi‘\‘u-O»)
'Vision Next Road Logistics Pvt Ltd
03 Classic Home Apartment Marris Road

Suppler's Ref.
Buyct's Order No.
Daespateh Document No .

Dugpatched through
By Transport

]

Other Re(erencu(*‘

i
Toated & 1 5 0T

Delivery Note Date™

Destination
Aligarh

= way bill No:-
Vehicle No -

Terms of Delivery

4912 5586 5669
UPg1 AF5102

Aligarh
GSETINUING DOAXAHCV2024P12ZX
Site Name ~ Uttar Pradesh, Cuode : 09
e st Description of Goods HSN/SAC | Quantity Rate per Oise. % Amount
{ N3
1 Cannon 50 MTR. With 4000 Ltr. Water 8424 | 1.00 PCS | 6.42,000.00| PCS 6,42,000.00
" 'Tank And 30 KVA alternator | »
} 57,780.00,
| cGST 57,780.00
~ SGST [
lr \ L
| s { i N 4
B & L W
| ’ \ 'f i
} e e = — -.!,_- s e e = WSS SR DU T—
r Total 2 oo PCS | Rs 7,57,560. 00
pviunt Chargeabls (0 words) T e o EEE - ”F 808"

[INR Seven Lakh Fifty Seven Thousand Five
lHundrcd Sixty Only
T HSNISAC

“Taxable

Rate |

‘ _Value | R

Y.L s VG,"I:Z:(.)OOD(J?“_*_

T = T Tolal‘ 6,42, 000 OOI
Fan Amount (in words) .

] Company's PAN . EENPS7041A

This is a Compuler-Generated Invoice

18

T Central Tax |
) Amount

"57.780.00
| 57.780.00]

INR One Lakh Fifteen Thousand Five Hundred Sixty Only

CSEte Tax T Tiotal |
Rate | Amount_ | Tax Amount
9% ng 57,780.00|7,15,560.00

57 780 00 1 15 560 00

s

|
|
|
i
|
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Annexure-IV

e g oEte S IAORa
m BTR URLT IGHOT fFeraor aie, Feog
N REGIONAL OFFICE & LABORATORY
UTTAR PRADESH POLLUTION CONTROL BOARD, ALIGARH
wate: 957 s'/ 07~ 453/%9) 90 43 fric. 230/ 22.....
W ¥, |
A JNeTH
ARG Yo I,

BYGATIG, SFUE—3TAG |

fva:— 70 Wy sRa siftrewvr, 9 Roeelt # 3y w®—537 /2022 999 $AR @M g9

®e 3ifp godlo # UiRd amew fRAi® 05.09.2022 & IqUTe & W H|
HBIT,

U SRIGT [I99F §9 ST & T7 FEI—2256 / 3M.Y.—253 /2022 1P 14.12.2022 BT Ty Ul
B BT DE B, Wi AYH] JBifeba BRI 8T £ M D 72 AT v a7 ® 5 wgaa Frfeqor amea
# f&d T Recommedations, Concluding Remarks @ ¥R 3MATISH HRIATE! BRI §U 39 BT BT P
HIEATE! ¥ MY AT PR BT PE DY | DR AFIETTAR 3 TP YT IHRoT § Pl BrAarer b
a9 PrATg § 9T 8 g8 o |

37T MUY Y UferT © b wga e e # & T Recommedations, Concluding Remarks
@ RN AILID BIRIAE! DR §U 39 ST DI Hdf DRIATE! W U YIRS & U HCE D Gy
PN BT B B | FUAT A BN Sde YHR 70 & R aifdrepwor, 7 ool ¥ iy ww@—s37 /2022

qHY HAR TEME g9M Te A godo # e+ 2|
(@Toﬁog(ﬁi‘s/)

&= AAfRBRY (o)
gfaferfd :
1 I R AR (gi—4), Sod0 TG e 9, o @ wEered vd e srawd
SIS g Hex Uftd |
2 S1LIARH, e Aol Xefd, ATEMIE AUSH, SAEIAIE PT AAHAH! Hied 59 IR & e Ui i
TIIIT WeRY H Iavad PRATE! BRI Y AN §9 HATHT BT ST PE DN |
& AT (50)
A v,

AT TAT : S—1, FTH AT HIATAT, THETE A€, AATE-202001 Phone & Fax : 0571 2743521
Office Address : J-1, Gyan Sarover Colony, Ramghaf&oad Aligarh -202001 E-mail : roahgarh@uppcb com

-
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Annexure-V

= IR v ygyr g 91

"ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
-ﬁ'“
.:.h"l o,

- e =] . LT 1
i [ O T edfied s EI—T-Baa /2022 e

I T,
TS —HEMTE |

uE f& Mo I wf aftewen, A€ el § afowo Wew sav /202@ TR TER dEM
7Am WE MiE godlo wim e AT osos20zz F AWER A fem Wy WA EW feAie
10.11.2022 1 BUGHTTH ¥ET WA, AEFTE 9
man w | afiEels @y e wEE @ g ord w4 T
fort i arpamer amen @ Repr Ao o e ef afereser, d fsh
AT B W g E| T R 5w A e @ o T s $ e §

3
i

mE &5 wym anfles, mgerTs o WY, selie ® O 6 ey, 9on0 JEEe
Frepger ard, weirme & o9 wem-esys fEE 2012023 F Ammw § wgmm Fee amem faAiE
10112022 3 f T Recommendations, concluding remarks @ WY SI9YIE WEE #0940
T T &S T, ICNTE ® Yol Hed W @ e @ T, O 9ea @ "aw A &
BT S1E wfirge W T e T
a8 Begarte Y W e, aerg @ frmmd e w A deim waiem, S
wenwr FrEe 48, awie BT faTE oeo1.2023 F e T € Prllew e @ fa wWema @
speme Prite @ wvm W BeR qow d2 @ B W w3 widew, Wi wWens,
TEoTED A Wiodin dre shetfe dm mitmers g svgamTa Yo WYE od wm—wrRn @
g Ay YOS # WA afe UF s s Refirt # wwwr mar &) Frée amem
& fig W 4 & ogen FREw & W90 TEd RTE WEHEW @ Y0g WIEeT @ aed @
IEATA B AT W B E R aw /gR TEA wnnfds #) Frise @ wwn oo afaf
o fIsm o 92 FIET g A9E wE T F Sew e U9 Ve WIEieT w1 o e e i
o g wd fean e &) e s @ g w5 & oER e @ wg eegama
o] WETET T Al & R T e S eanan o w@i wgiats s @ FEw i W
Wﬁwﬁﬁmﬁmmﬁw—znﬁe#ﬁamﬁmﬁwﬂm&ﬂﬁﬂ
ﬂmﬂﬁwﬁﬁmwﬁlﬁﬁmmzﬁﬁﬁmﬁﬁmﬂﬂﬂﬁﬁwﬁm
AT 4 AR @ BW @ S Seee @ W g gen A arr wan, fEey afET a8
e wr) Pl @ weg @ifeT & S 9aR g wugen diofods @ o g et awn
7| frderr smem @ feg wew 7 @ s Preor @ e S wEfEn W fl dde w oo
W witE e T | S awaw ® oue sem o arty faen wrdt oped @ witee g
W ure fFr T £ anra W @ wRem A W sfenm e 9 R w8 Priiser amen @
fimg wwm & % wpar Fian 9 w9y oufem A B ST 9= e e s e T #

o, ffir e, T.C-12V, Vibhuti Khand,
Wi A0 Gomit Magar, Lucknow-226010
- il uppeb.e o E-mail: infyiruppcluoosm

e —wwn . wpepeh.com Web Site: www. upprhocom

20
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F v i evgame W flem e dvdE T w0 ¥ oE A @ s Y = oum
T 0d BN B OE o R # do oo Weme T @ el &

gl

a8 5 A 0s012003 W M my FRlET @ fag wen 3 @ wen Fe @
from e WE @ g # e dw Wi, e wen-1iz, TROTWO Siw Wodn W
SEnfE g, mfvumE G EvgATTE Yol WYR Ud Um-wmer @ uiEeiy O
ﬁﬂﬂﬂg?ﬁﬁhﬁﬁﬁﬁﬁﬁhﬁﬁmﬁﬁ#mwhﬂﬁmmw Liscala
agEd & |

ug & auda ufffa meat @ s w gt Frfem, Sowo wEwe P @, adig @ o
TTT-2906 / MORO-837 /22 /2023, AT 11022000 B TR W sfm afrewn o Re
#ON0 FEA 537 /2022 HAW FN WEH TM wWe % gofo wiRe ardw fRAiT 05002002 B
mmﬁw%ﬁgwqﬁﬁgmaﬁﬁﬂmmﬁﬁﬁw%mﬁﬁmmﬂm.
EGATIA Yo WYH, qEE @ fwm fREiw 112202 B RAe coozoz Mh watR
sif el & i oepore @ s d g 27 dowed Ruwl ¥ F0 188750/—  [W0 OF
S HPES T WE W v A ey SR sl B o @ e g Yo
W, wdiiTe & g ayg (rgm faw o Fos) sffam, e @ em-311 @ gt s
T e wrh B o A e T

st aftfe ol & dfe afed, sefre @ Sl REie 11022008 & s & fo
EGHA Y] WYH, wdte @ fes B wozeoe W REw ceorz023 aw i
st i # agfm wqmem @ a4 w9 27 Sedvd Rawt 39 w0 168750, — (w0 T
W S FAN AW W =T o) et ety ki B we iy P swon s
Afea A e ww # -

1 T fr owt T oot P P & e seaem T Y e @ wewen WY

HETh, TIEATTH VE WA o @ Miww W0 166750 /- (R0 UF O HEwY w@R

wrd e ) # o afigfl afefe = e

SRR @ e A s wfreer e shicret et w0 wia @ s fem @ e
aitn @ ghlREa ) Prifta wef ¥ weiees awe w3 B @ Rl § oty it
Faw ot gfie @ 4 Smef e ot sevefie aafu fmer st & 8

wern e a s W Pafo) Dl oe -

wfaferfd — Frefaftan & ot i -
1. foranferrd, a&dinrg
2. @ wRET, Sono wgnw P o i @ zE Bw @ W fF s B # arey

worelier ffterr e Iudte v famga amem gftn @) Mm
gmwhmamﬁgf%‘r

f'lfd_ -
“{ _{{a‘

7

”l,ﬂ\a\"’ ¢
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